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IN TYE CEMTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD REMCH HYDERABAD
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0sni0% 7% of 1997. , f

s

Bétwdeh T _ Dated: 24.6.1997.
S Susya Rao. eh. applicants B
and -

s
!
K

iﬁ The Chairman, Telecom Commission, New Delhi.

2{ The Chief General Manager, Telecomrunications, A.P.Circle, Hy%.

Ceae . Eespondehts
Counsel for the Applic?nt | - 1 -Sri. K.L.Laksﬁmi Narésimhé
.Zoungel_fér the nmespondents : :.Sri. H.R.bgvafaj, 'Sr.c CGsC.
CORAM? B ;

Hon'le Mr. R.Rangarajan, Administrative Member - |
Hon'hle Mr. B.s.Jai parameshwar, Judicial Member \
The Tribunal made the following order:- '
Heard'both sides.,
. Adpit. Any promotion made te the officers shown 1
after thée hame of the applicant in the senioritv list dt.-25.2.97E
(péQe 12 ~f the Oa) is subject to the outcome .of this 0a... This

fact has to bYe mentioned in all the promotion orders .to be i

L] ‘

This is a case which should %e decided guickly treatin

issted\

q
4t as a specially directed case and the respondents should file 1
a r§p1y“within 2 months from today. List it on 25.8.97. ff no
reply is filed by then the case will betdecided without the reply.
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_ . Deputy Rengtrggtﬁ%f1'
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Copy toi=-

1. The Chairman, Telecom Commission, New Delhi.

The Chief General Manager, Telecommunications, A,P.Circle, Hyd{

One copy tosri. K.L.Lakshminarasimha, advocate, CAT, Hyd.

One copy to Sri, N.R.Devaraj, Sr. CGSC, CAT, Hyd.

One spare COpYe
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ORDER/ JUBBEMENT- -
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Urdered/R JL..CtGd Co R

No order 3 to casts .

YLKR ’ II Court,
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IN |THE CENTRAL ADMINISTRA TIVE TﬁIBUN&L HYDEZAB D BE NOH HYDERABAD

et _— . oL

M.A.NDO.749/97 in 0,A.N0,770/37
Befuean: . ) i pt. of Order:17,16.97|

1. |P. Lekshminarayana

3, E.Sivaramudu

4. KeSeshi Reddy - :
ce.Applicants.

1. B.Surya Rao

2, {The thd rman, Telscom Commission, New Delhi;

3. Whe Chief General Manager, Telecommunicationag,
A.P.Circle, Hyderabed, ' : ;

.. .Respord ents.

.. Counsels for the Applicants = ﬂr.P.Naueen‘Rau

Counsel for the Respomdents ¢ Mrei.R. Devrag
Mr.K. Lakahmlnarasxmha

l

€ ORAS

THE| HGNTALE SHRT R.RANGARAIJAN 3 MERER (A)

THEl HOR'SLE SHRI 3.5.081 nraﬁmzsﬂynﬁ- . MEMBER (J)

-

THE | TRIBUNAL MADE THE FOLLOJ NG CRDER:

The applicant in this OA.y has received the notice.
Houwever the learned counsel for thé'applicant was not present.
He yas also not present on 7.8,97. The learned coussel for the
ofPicial Respandents have no cbjection to allow this M.A.

In view aof the aboue,'the M,A. is allouwed as prayed for.
¥he|0.A., be sliitably amended and notice be issued to the concerned.

Al

Q}LTY RECISTQﬁR(J)
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Gopy to:

Hyderabad,

The Chairman, Telecom Commissiocn,

3. The Chief General Manager,
A.P.Circle, Hyderebad.

4, One copy to Mr.P.Naveen

hY

B, 0One duplicate copy.

YLKR

5. One copy to Mr,N.R.Devraj,Sr.CGSC,

6. Cne copy to Mr.K,lakshminarasimha,

1. Sri S, Surya Rag, Sub Divisional Enginesr,
Telecommuniciztions, Fegional Telecom Tralnlng Centre,

i

New Del hi,

! 1
Telecommunication,
[

~ag , Advocate,CAT,Hyderabad,

CAT,Hyderabad,

Advocate,CAT,Hyderabad,
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TYnzo BY  CHECKED BY

COMPARED BY t ABPROVED BY

HYDZRA 32D

TH™ Mt OLE SHRI RLRANGHRAJAN : M(A)

AND-

THE YON'BLE SHRI B.5.JAT PARAMESHUAR

| Mm (3)

Dated: !:f// 10/?9"|
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DRDEZR/JUDGMENT i
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- Admitted and Interim Directions
Issued. , |
Allowed )

Oilspgsed of with Diiections
Dismissed |

as Qithdraun

or Default
Ordersd/Rejacted

No ordar as t

Dismissay
Dismissad

00SEgS,.
i

YLKR IT Court

ok

IN THE ZEZATRAL AOMIMISTRATIVE TRIBUNAL 47

¥






